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आदेश / ORDER 

संजय गग[, ÛयाǓयक सदèय ɮवारा / Per Sanjay Garg, Judicial Member: 
 
 
 

The present appeal has been preferred by the assessee against the 

order dated 10.02.2021 of the Principal Commissioner of Income Tax-1, 

Patna [hereinafter referred to as ‘CIT(A)’] passed u/s 263 of the Income 

Tax Act (hereinafter referred to as the ‘Act’).  

2.  No one has put in appearance on behalf of the assessee. 

However, a letter dated 28.02.2023 has been received from the ld. AR 

of the assessee, whereby, it has been stated that pursuant to the 

aforesaid revision order passed by the ld. PCIT in the set aside 

assessment proceedings, the claim of the assessee of loss of 

Rs.6,32,95,764/- has been accepted by the Assessing Officer, 

therefore, the assessee has no more grievance against the impugned 

order passed by the ld. PCIT u/s 263 of the Act. The assessee may be 
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allowed to withdraw the present appeal.  In view of the above requests 

of the ld. AR of the assessee vide letter dated 28.02.2023, the appeal of 

the assessee is hereby dismissed as withdrawn.  

4. In the result, the appeal of the assessee stands dismissed as 

withdrawn.  

Kolkata, the 15th May, 2023. 

    Sd/-                                     Sd/- 
   [Rajesh Kumar]         [Sanjay Garg] 
  लेखा सदèय/Accountant Member    ÛयाǓयक सदèय/Judicial Member 

 

 

Dated:15.05.2023. 
RS 
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